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banking industry is being set up; (b) the number of people benefited dur-

(b) if so, whether all the unions in the 
banking sector have given their concur-
rence; and 

(c) if so, details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF LABOUR (SHRI P. A. 
SA"JGMA): <a) to (c). The question of 
constitution of an industrial committee is 
under consideration of government. 

Anti-Poverty Programme. In RaJast-
han 

2183. SHRI SHANTI DHARIWAL: Will 
the Minister of AGRICULTURE be pleased 
Ito state: 

{a> the amount sanctioned to Rajasthan 
Ifor the various anti-poverty programmes 
iduring 1985-86, 1986-87 and 1987-88; and 

No. Scheme • 
1. Number of beneficiaries under IRDP 

ing 1985-86 and 1 ~86-87? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RURAL DEVELOP-
MENT IN THE MINISTRY OF AGRICUL-
TURE (SHRI RAMAND YADAV): (8) Inte-
grated Rural Development Programme 
(IRDP)~ National Rural Employment Pro-
gramme (NREP) and Rural Landless Em-
ployement Guarantee Programme 
(RLEGP) are the three major anti-paverty 
programmes. Under these programes 
amounts of As. 33.85 crores, Rs. 45.62 
crores and Rs. 24.24 crores have been 
sanctioned to Rajasthan during 1985-86, 
86-87 and 87-88 (till date) respectively. 

(b) Under NREPIRLEGP, the Govern-
ment monitors the rural employment gener-
ated. The details of number benefited and 
the employment generated under tROP, 
NREP and RLEGP are indicated as under:-

1985-86 1986-87 

140,503 164,472 

r2. Number of beneficiaries under Development 4.542 8,331 
of Women and Children in Rural Areas (DWCRA)-
sup-plan of IRDP 

~. No. of benefICiaries under Training of rural Youth 13.544 13,039 
for Self-Employment (TRYSEM)-sub-plan of IRDP 

14. Mandays generated under NREPIRLEGP 
(Iakh mandays) 

Cooperatlv. Socletl •• for Fishing 
Permit. 

2184. SHRI SOMNATH RATH: Will the 
Minister of AGRICULTURE be pleased to 
~tat.: 

<a> whether it is a fact that some coopera-
tive societies have applied for permits to 
charter foreign fishing vessels; and 

(b) '80. the details of such societies and 

562.13 1081.89 

their antecedents? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SHRI YOGENDRA MAK-
WANA): (a> Yes, Sir. 

(b) The details of the cooperativa socie-
ties who have applied for permits under the 
nawcharter policy are given in the statement 
given below. 
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